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T.P.D. Plant at Wazeho Nagaland

2549.  SHRI  GHIM:iWANG 

KO'̂ Y'AK.: Will  the  Minister  of 

PLAMNTMG  be pleased  to  state:

fa)  whether it is a fact that the 

clearance for the 50 TPD pi lit at 

VViz ho in NTagiland is awaitiag from 

the Planning Commission; and

(b) if so,  the  details  thereof?

t h e mi mist r r  o f  pl a v n-

IMG  fSHRI S. B. GHAVANO  :

(a'l and (b).  A proposal  for  the 

estab'ishin-nt of a 50 TPD  mini 

cement plant  based  on  VVazeho 

lini", stone dci) )>its has been roceiv'-ed 

from 'Iv̂ Morth Ivist-om C>uncil. The 

sctv; nc is b isc 1 >n t'lc Vcrticri shaft 

Kiln process tlovcioprd  by Cement 

R'scir'h  Tnstitufo of India and is 

presently  u-idr.r oKniinition in con-

sul'ation with the concerned Minis-

tries.

Pension  to freedom fighters 
from Maharashtra

0550. SHRI R. K. \TII\LGT : 

Will th(5 MUlster of l I(3Vfl'̂ AFFA-
IRS b'; pleased to infer lo the re])ly 

given to Unstarreil Question No. 997 

on  h May, 1981 ro'̂ arding pension 

'o frefxlom  Fiîhtors  fiorn  M;jha- 

rashtra and state :

(a) whotlvir  Govemm'̂ nt  have 

t.ikcn decision on  remaining 1701 
cases of freedom fighters from Maha-

rashtra ;

(b) if not, how many cases are 

still pendin'̂ with Government and 

what are the reasons thereof; and

(c) when  a  decision  on  these 

cases is likely to be taken  ?

THE MINISTER OF STATE 
IN THE MINISTRY OF HOME 
AFFAIRS  (SHRI  YOGENT:)RA 
MAKWANA) : (a) Yes, Sir.  Out

1786 LS—8

of these 1701 cases, decision has 
beeji taken in 135 cases.

(b)  and (c). In the balance of 
1566 cases, final decision will be taken 
after receipt of state verification and 
entitlement reports.
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Plan for Developitient of Back-
ward Districts in Maharashtra

2551.  SHRI R. K. MHALGI : 
Will the  Minister of INDUSTRY 
be pleased to state :

(a) whether it is a fact that a 
comĵrehensive jjlan for de\'elopment 

of Centrally barkAvard districts 

in Maharashtra was  r(;cently dis-

cussed by him with the State Chief 

Minister recently ;

(b) if so, the st<;ps t;ik(;n by Gov- 

rnment of India for spctrdh' ( icaiance 

of Industrial  projects in those dis- 

tj’icts ; and

(c) tlie  names  of the  j)rojects 

which have since been dccleared as 

a r(;sult of the high level discussions 

referred to al)()vo ?

THE MINISTER OF STATE 

IN i'HE MIN IS FRY OF INDUS-

TRY  (SHRI  CHARANJIT 

CHANNAN): (a) Yes, Sir.

(b)  and  (c).  Three industrially 

backward districts, namely, Auranga-

bad,  Ratru'igiri  and  Chanderpur 

have been identified by  the State 

Government  for  initiating  nucleus 

plant  programme  for  integrated 

industrial  development.  A  task 

force  consisting  of  Central  and 

State Government officials has since 

been set up to identify  project pos-

sibilities  in  these  districts for 
intensive  industrial  development. 

The work of the task force is in pro-

gress.




